
CITY CIVIL AND SESSIONS COURT, MUMBAI
IN THE COURT OF H.H.J SHRI G.G.BHANSALI

CIVIL CAUSE LIST OF DATE 28.09.2020.
                  C.R.NO.11

Sr
No.

Suit no. Name of parties Stage Name of
Advocate

Next
date

1 SU 166/16 NM Hearing 

2 SU 167/16 NM Hearing

3 SU 43/15 NM Hearing

4 MA 69/18 in 

MHP 14/16

Hearing 

5 ST 4427/2020 Hearing

6 ST 4186/2020 Hearing

7 ST 4432/2020 Hearing

8 ST 4179/2020 NM Reply 

Sheristedar 
  (C.R. 11)



CITY CIVIL AND SESSIONS COURT, MUMBAI
IN THE COURT OF H.H.J SHRI G.G.BHANSALI

CIVIL CAUSE LIST OF DATE 29.09.2020.
                  C.R.NO.11

Sr
No.

Suit no. Name of parties Stage Name of
Advocate

Next
date

1 SU 1574/15 NM Hearing 

2 SU 1884/15 NM Hearing 

3 SU 1384/15 NM Hearing 

4 SU 2803/15 NM Hearing 

5 ST 4294/2020 Hearing 

6 ST 4085/2020 Hearing

7 ST 3968/2020 Hearing

8 ST 4294/2020 Hearing

Sheristedar 
  (C.R. 11)



CITY CIVIL AND SESSIONS COURT, MUMBAI
IN THE COURT OF H.H.J SHRI G.G.BHANSALI

CIVIL CAUSE LIST OF DATE 30.09.2020.
                  C.R.NO.11

Sr
No.

Suit no. Name of parties Stage Name of
Advocate

Next
date

1 SU 1302/15 NM Hearing

2 SU 1303/15 NM Hearing

3 SU 1304/15 NM Hearing

4 SU 1305/15 NM Hearing

5 SU 2311/15 NM Hearing

6 ST 3589/19 Dismissal 

7 ST 3952/2020 Compliance 

8 ST 4146/2020 NM reply 

Sheristedar 
  (C.R. 11)



CITY CIVIL AND SESSIONS COURT, MUMBAI
IN THE COURT OF H.H.J SHRI G.G.BHANSALI

CIVIL CAUSE LIST OF DATE 01.10.2020.
                  C.R.NO.11

Sr
No.

Suit no. Name of parties Stage Name of
Advocate

Next
date

1 SU 649/17
(Disp.Suit)

NM Hearing

2 SU 3272/19 NM Hearing

3 SU 1163/12 NM Hearing

4 SU 2347/12 NM Hearing

Sheristedar 
  (C.R. 11)



CITY CIVIL AND SESSIONS COURT, MUMBAI
IN THE COURT OF H.H.J SHRI G.G.BHANSALI

CIVIL CAUSE LIST OF DATE 03.10.2020.
                  C.R.NO.11

Sr
No.

Suit no. Name of parties Stage Name of
Advocate

Next
date

1 SU 5497/06 Arguments 

2 SU 3180/19 NM Hearing

3 SU 118/2020 NM Hearing

4 SU 247/2020 NM Hearing

5 SU 597/2020 NM Hearing

Sheristedar 
  (C.R. 11)


